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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-I
(BRIEF SUMMARY OF PROCEEDINGS)

Monday, 24" September, 2001/Ashwin 02, 1923(Saka)

No: 58
01 1400 hrs NATIONAL SONG — “VANDE MATARAM”

02 OBITUARY: The Chair made obituary reference on the passing
away of Shri Mir Mushtaq Ahmed, former Chairman of the
Metropolitan Council (1972-77) and Chief Executive Councillor,
Delhi. The Chief Minister, Dr. Jagdish Mukhi, Ch. Mateen Ahmed
and Shri Moti Lal Bokolia also expressed their condolences,

The Chair made obituary reference on the passing away of
Shri Ram Singh, Member of the First Metropolitan Council. The
Chief Minister and Dr. Jagdish Mukhi also expressed their
condolences.

Thereafter, the House observed two minutes silence as a mark of
respect for the departed souls.

03 1422 The Chair announced that he had received a notice under rule 258
“from Dr. Jagdish Mukhi expressing no confidence in the Council of
inisters and ruled that the motion would be taken up after question

Conduct of Business.

04 14.25 Question Hour: Starred Question 1 & 2 were raised and replied.
Replies to Starred 3 to 20 and Unstarred 1 to 34 were lajd on the
Table (Except 1 and 21 Unstarred)

05 15.02 The Chair asked Dr. Jagdish Mukhi to seek the leave of the House to
move the motion of no confidence.
Dr. Jagdish Mukhi sought the leave of the House to move the
motion.
As one-fifth of the total number of Members viz., 14 Members stood
in favour of the Motion, the Chair ruled that leave was duly granted
and observed that it would be taken up after the tea-break.
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3 06 15.05 Papers Laid on the Table of the House:
% 1. The Minister of Finance laid the following papers on the table

of the House:
1) The Delhi Sales Tax (Amendment) Ordinance No.2 of 2001
i) The Indian Stamp (Delhi Second Amendment) Ordinance,
2001

2. The Minister of Transport laid on the Table of the House a
copy each of the Audit Report and Annual Accounts of Delhi
Transport Corporation alongwith copies of Delay and Review
statement for the year 1999-2000(English & Hindi Version)

3. The Minister of Health laid on the Table of the House a copy
of the Delhi Nursing Council Rules, 2001 notified on
20.6.2001 (English and Hindi Version)

07 15.08 Presentation of Reports of House Committees:

1. Shri Mangat Ram Singhal, presented the Ninth Report of the
Committee on Private Members Bills and Resolutions .

2. Shri Ajay Maken , presented the Seventh Report of the Business
Advisory Committee.

3. Shri Haroon Yusuf, Chairman of the Public Accounts Committee
sought extension of time from the Chair to present the action
taken report on the Sixth Report of the Committee on paras
pertaining to the Education Department. The Chair allowed time
upto the next session.

4. Shri Haroon Yusuf, presented the Seventh and Eighth Report of
the Public Accounts Committee.

08: 15.10 Shri Shoaib Igbal, rose to speak on a point of ‘order, but in view of
- the unparliamentary words, intimidating gestures and not responding
to the Chair’s request to take his seat, the Chair ordered for his

withdrawal.

09 15.15 ' Special Mention (Rule 287): The following members participated:
~ 1. Shri Mala Ram Gangwal i

. Shri Tarvinder Singh Marwah
. Shri Jagdish Anand

. Shri Bheeshm Sharma

. Shri Amrish Singh Gautam

. Shri Jile Singh Chauhan

. Shri Sahab Singh Chauhan

. Shri Sushil Chaudhry

. Shri Veer Singh
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15.45

16.20

18.41

18.43

=
The House adjourned for tea break

The House reassembled. The Chair observed that as the House was
to take up the motion of no confidence, the short duration discussion
on the issue of CNG which was originally listed for the day, would
now be taken up on the following day.

Motion of No Confidence: Dr. Jagdish Mukhi moved the motion of
no  confidence. The following Members participated:

Shri Deep Chand Bandhu
Dr. SC Vats

Shri Nand Kishore Garg
Shri Arvinder Singh Lovely
Shri Bheeshm Sharma

Dr. Harshvardhan

Shri Mahabal Mishra

Shri Ram Singh ‘Netaji’

W

SIS

A "‘l\
il

The Chief Minister replied to the Motion.

The Motion was put to voice-vote. However, on the insistence of Dr.
Jagdish Mukhi, division was called for. 14 Members stood in favour
of the Motion and 48 against. The Chair ruled that the Motion,
therefore, fell.

The House adjourned for the day.
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